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(b) if so, whetherthere is any plan for its Deogiri Expresses at Niphad Station, Central 
Construction; and Railway; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN): (a) Yes, Sir. 

(b) and (c). The work is not yet approved. 
I! can be taken up after completion of 2nd 
Brahmaputra bridge atJogighopa now under 
construction, which is expected to be 
completed in 94-95, subject to availability of 
resources. 

Alleged Irregularity In the Purcflase of 
Boyles Apparatus 

5273. SHRI BASUDEB ACHARIA: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether any case or irregularity in 
the purchase of Boy-Ies apparatus by the 
Safdarjung Hospital has come to the notice 
of the Government; 

(b) if so, the details thereof; and 

(c) the action taken by the Government 
in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATI D. K. THARA DEVI 
SIDDHARTHA): (a) No, Sir. 

(b) and (c). Do not arise. 

Halt of Panchvatl and Oeoglrl 
Expresses at Niphad 

5274. PROF. RAM KAPSE: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether representation has been 
received to provide a hal! of Panchvati and 

(b) if so, the reaction ofthe Govemment 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN): (a) and (b). Representation 
have been received to provide the stoppage 
of 1001/1002 Pahchvati Express at Niphad 
and the same has been provided w.e.f. 
1.7.92. There is no train by the name of 
Deogiri Express. 

[ Translation] 

Environment Plan Forwarded by 
Madhya Pradesh 

5275. SHRIMATI SUMITRA 
MAHAJAN: 

SHRI SATYANARAYAN 
JATIYA: 

Will the Minister of ENVIRONMENT 
AND FORESTS be pleased to state: 

(a) whether the Government of Madhya 
Pradesh has forwarded a plan for prevention 

. of pollution in Kshipra river and environmental 
improvement of Indore city: 

(b) if so, the details thereof; and 

(c) the action taken by the Government 
in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH): (a) to (c). 
A proposal for the pollution abatement of 
river Kshipra at an estimated cost of Rs, 
37,50 crores and for pollution abatement of 
River Khan at an estimated cost of Rs. 8.46 
crores including environmental improvement 
of Indore city at an estimated cost of Rs. 
2.63 crores has been received from the 




